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answered or Tth Mav, 1990 on which
representutions {or wrong exclusion
from DPCO, 1987, have been receiv-
ed.

(3) On 14.9.1988 the Departmert
of Chemicals ang Fetrochemicals has

constituted an Expert Committee
under the Chairmanshlp of Dr. LZ.
Bhatty Directer General, Nativnal

Council of Applieq Economic Re-

search tp undertake a detaileq and
comvrehensive study of the patiarn
of Trade Margin in the pharmaceu-
tical Industry., The Committee has
submitteq its draft Report to the
Government in Marck 1990.

Emitting of poisomous materials by
Mujaffarpur based Factory

1324. SHRT RAM  AWADIIESU
SINGH ; Will the Minister of
HEALTH AND FAMILY WELFARE
be pleased to state:

ta) whethey it is a fact that garder
company based in Mujaffarpur in
Bihar /s mixing such poisonous ma-

terials which lead to cancer

(b) whether Government propos: it
get their composition tested chemical-
1y and take suitable action to ban its
production; and

(¢) whether Government  propose
to instruct the company to

composition

mer.tion
formula, sg that its in-
gredients and purity may be chemi-
cally tested. if so, what are the de-
tails thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (SHRI RASHE-
ED MASOOD): (a) and (¢) The in-
formation is being collected and will

laid on the Table of the Sabha in due
«OUrse,

[21 MAY
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19901 to Questions

Price confrel on Drugs

1325, SHRI BEKAL UTSAHT: wWill
the Ministry of PETROLEUM AND
CHEMICALS be pleased to refer to
the answer fo Unstarve] Question 310
given in the Rajya Sabha on 7th
May, 1990 and state:

(a) whether it is a fact that Nan~-
drolone Decanoate, Nandrolone Ph.
Propienate, Desoxyeoriicosterone Fh.
Phosphate; Allylestrenol, Ethinyles-
tradiol, Frogesterone, Fthisterone,
Destradiol Benvoate, Menthyl Testo-
sterone and its salfs; Etiiulestraenol
are exempted from price control
order, 1987;

(b) if so, what is the price infumat-
ed to his Ministry of each by the
company,

(¢) what is the exclusion criteria
on which each of these drufs have
been price decontrolled;

¢d) whether his Ministry have ré-
ceived representations agalnst wrong
exclusion of these drugs;

(e) if so, what is the number of
such representations, date cn which
each representation received and
what action hag been taken om each;
and

(f) what is the stage {rom which

each is produced?

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI M. S.
GURUPADASWAMY). (a) Yes, Sir.

information to
the

b)) The requisite
the extent available is given in
annexed Statement. (See below)

(¢) to (¢) The exclusion of Pulk
drugs from price control under
Drugs (Prices Control) Order, 1987 is
based on the recommendations con-
tained in the main as well as supple-
mentary Report of the Kelkar Com-
mittee which was accepted by  the
then Governmeni. A number of re-
presentations for wrong exclusion of
bulk drugs under Drugs (Priceg Con-
trol) QOrder, 1987 have been receivec
by the Government and in order to



